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From : The Deputy Registrar

Central Administrative Trihunal ’

Gulestan Bldg, ard 2 4th Floor

Prascot Road, Mumbai - 1

" To
ie  BLeGonsdelisdinhe,
JAagineoreinesnics,
Army Haadquertors,
Moad LOBHI=110 03l
2. Major Ginoral Yash Malhotra,
ghief .nginear,
southsrn compend,
PURI~413 001,
3» HAJOr GeleRaman, |
Garrison .ogincar {couth)
PUN. =411 ODLy
..

Take notice that a-'Contempt Patition has heen filed bv the
applicant in the ahove mentioned case complaining of non-compliance by tha
Respondants of the orders passed by {his Hon’ble Trihunal on 21*l1”?s
and the same has been registered fLr action heing taken under the
Lontempt of Court Act, 471
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SECTIDN OFFICER
Encl: copy of Tribunal
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